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The present company application arising out C.P.No.
23/ALD/2017 filed by the Resolution Professional under section
33 of & B Code recommending for liquidation of the Company
pursuant to the resolution passed by the Committee of Creditors.
Arguments of the learned PCS Sri Anil Kumar on behalf of RP
are heard. The order is reserved.

The matter be listed on 31 Januarv. 2018.
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